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Status Report submitted before the Honourable National Green Tribunal
by the joint committee constituted as per order dated 04/05/2022

of the Honourable NGT(PB) in OA no. 294/2022

In continuation to the interim report submitted by the Nodal Officer vide
reference (1) the present status of the actions under OA 294/2022, as per the
Hon’ble NGT order vide ref (2), are reported here with..

A meeting was convened by the Nodal Officer at his chamber on 28.12.2022
3 pm. The meeting was attended by the following officers from various
departments.

1. Smt. Veena A.E KSPCB District Office (Representing EE KSPCB )
. Smt.Vljaya K.K.District Geologist in charge.
. Sri. Abdusamad K.P. District Soil Conservation Officer.
. Kumari. Sakhi T.G. Geological Assistant (District Ground Water Department)

2
3
4
5. Smt. Mini E.L. Joint Director, (Department of Agriculture).
6. Sri Vinod Kumar P. Taluk Surveyor, (Thamarassery Taluk)
7. Sri. Subair C (Thahsildar Thamarassery).

8. Smt. Sudheera P. (Village Officer, Sivapuram). -

Minutes of the above meeting firoduced herewith and marked as Annexure
1.Dr. C.C. Harilal, Expert Member from SEIAA couldn’t attend the meeting .
During this meeting it was decided to conduct detailed site inspection to evaluate
the environmental damages caused as a result of the illegal and over extraction of
minerals from the quarry under complaint.

- The District Geolog‘ist, along with the Taluk Surveyor was entrusted by the
Nodal officer, to conduct a detailed site survey and submit report on the -quantity

/extend of legal/illegal mining , carried out at the area.

" The Agricultural officer, Soil conservation Officer, and Ground water
~ department , was entrusted to submit report on any damages that had happened to

crops/agriculture of the area, soil/earth environment as well as the ground water
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quality, as a result of illegal mining. The Ground water department was entrusted

to conduct qualitative analysis of the water stored in the quarry pit. -

It was decided that the Soil, Agriculture as well as Ground water
Department officials may conduct a joint site inspection with in two weeks under
the leadership of the District Soil conservation officer and submit report to the
District Office of Kerala State Pollution Control Board. Also it was decided fhat
the Geology and Survey Depat'tménts may conduct detailed site survey and submit

report regarding details of illegal mining with in one week.

The Assistant- Engineer of the LSGD, Unnikulam GramaPanchayath was
entrusted by the Nodal Officer to conduct necessary site visit and study whether
any damages had happened to the nearby residences and submit report. It was
directed by the Nodal Officer to submit all the Teports with in two weeks time, .in

order to take further actions on calculating the Env1ronmenta1 Compensation.

- Accordingly site inspections were conducted and reports were submitted by
the entrusted officers to the office of the Nodal officer, Copies of subcommittee
reports ( of District Geology & Taluk Surveyor , joint report of District Soil
Conservation Officer , Secretary L S G D Unnikulam Grama Panchayath) are
produced herewith and marked as Annexure IIa IIb &Iic .The Subcommittee
reports were forwarded to the District Offlce of Kelala State Pollution Control
Board on 23.01.2023. Based on the same, the Environmental Engineer ,KSPCB
(Committee member constituted by Hon’ble NGT) had submitted a report on the
present status of action dated 25.01.2023.A copy of the same is produced. herewith
and marked as Annexure III. The details received are summoned and the interim

status on the overall actions till date is respectfully submitted herewith.
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"The report received from the District geologist dated 18.01.2023 does not
contain any quantified data on the Volmne_ of illegélly extracted mineral resources.
He has repofted that as there was a quarry pit filled with water the depth of mining
could not be assessed. He also pointed out the need for additional technical help for
assessing the volume of illegally extracted resources. The survey sketch submitted
by the Taluk Surveyor states that the total area of the quarry is 2.7396 hectares.
The magnitude of over extraction cannot be inferred from the survey map
submitted by the Taluk Surveyor. Lease details over the years, and excavated
quantity of granite building stone are to be reported. No site mahasar is seen

included in the survey report.

It is important that all the quantified values of mineral as well as any
ordinary earth extraction are to be made available in Metric tonnes, for calculating

the environmental damage assessment.

Tt is decided to request further help from the State Geology- Department to
render necessary help to the District Geologist and Taluk Surveybr in order to
prepare an authentic survey sketch and quantification details of mining as the

geologist has requested, in his report.

On perusing the joint site observation report of Soil Conservation Officer,
Principal Agricultural Officer, Hydro-geologist, and Asst. Director Soil Survey
Department, submitted'by the District Soil Conservation Officer, the following

observation are made.

The Quarry had started its operation about 36 years ago, and had stopped
functioning since one year. The major cultivation of the area near the quarry are
coconut plantation, and some mixed crops. In certain area there are rubber

plantations and arecanut plantation seen prominent. The joint committee had not
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observed any visible damages in the cultivation of the area, health of crops,
productivity , reduction in yield, or any deterioration in the soil properties of the

area due to quarrying activities. But on conversation with the local residents of the

area, the following problems were reported by them.

1. Falling of fly rocks on to nearby houses, premises, and
cultivation which causes destroyal of crops.

2. Dust emanated during quarrying activity caused health hazards
to the public and also reduction in crop yield.

3. Cracks formed on house walls and floorings of houses.

4. Dropping of water level in wells.

5. Sound pollution during mining activity.

It is reported in the joint report that as there are residences near to the
quarry that above allegation are having grbund, but the samé could not be verified
as the quarry has now stopped working since one year. However based on the
complaints of local residents it is necessary to quantify the damages reported in
crops/cultivation, reduction in crop yield, supply of water to house holds of the
area to meet water scarcity if any, the associated costs, all are to be counted and ~

quantified to convert the damages in to environmental compensation.

To analyze any deterioration in water quality, the ground water department
had collected well water samples from houses adjacent to quarry site, as well as
from a nearby pond. The results are not yet received. Any deterioration in water

quality shall be assessed based on the analysis report after receiving the same.
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The Assistant Engineer, of Unnikulam GramaPanchayath was entrusted by
~ the nodal officer to conduct site study and submit report on any damages that had
happened to residential/physical = structures, due to the mining activity.

'Accordingly report was submitted by the Secretary, Unnikulam GramaPanchayath,
dated 12.01.2023.( Annexure IIc).

Damage assessment was done for ten houses at the near by vicinity of the
quarry and the estimated values for compensation to each house owners are

tabulated in this report.

Physical damages to hoﬁses are already estimated. The m‘ajor assessment
remaining, which is the largest among all is regarding the damages to environment
due to over extraction of granite building stone, which needs help from experts to
conduct a detailed survey of the area and depth measurement, including the water
logged quarry pit, to provide the exaét quantification of minerals legally and
illegally mined, in Metric tonnes. Hence it is decided to request the State Gedlogy
Department to provide an expert personnel from that office to help the District
Geology Department in depth measurement and quantification of mined minereﬂs :

to prepare a dependable survey sketch and report.

Only with the help of such report, the environmental damage assessment, and

suggestion for remedial measures can be done. It humbly requested to grant two
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more months time, to complete all the .procedures to calculate environmental

compensation and submit"a final Committee report.
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 from both the waterlogg
 owned by Mrs. Indira,
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. _Thamarassery Tam

- Taluk Surveyor, |
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